NATIONAL COMPANY LAW TRIBUNAL,
CHANDIGARH BENCH, CHANDIGARH.

CP (IB) No.41/Chd/Pb./2017

in the matter of:

M/s Ambey Constructech Pvt. Ltd. ..Petitioner.

Present: Ms. Divya Sharma, Advocate for petitioner.

Learned counsel appearing for the petitioner seeks time
to file the power of attorney on behalf of the petitioner along with the
resolution of the petitioner-company authorising her to appear on
behalf of the petitionercompany. List the matter on 12.07.2017 for the

said purpose.
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